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ciation to suggest a formula for fur-
nishing shippin,g bills for the- ;purpose 
of disbursement of IO per cent cash 
subsidy on h'essian exports; and 

(b ) if so, the fac~s thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH):. 
(a) and (b). Indian Jute Mills Associa-
tion had represented to the Govern-
ment abut certain difficulties :faced by 
them. These are being looked into by; 
the Jute Commissioner in consultation 
with Indian Jute Mills Association 
and Calcutta Jute Fabric Shippers 
Association. 
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Take-over of management or nationaID 
Co's Jute Mill at iSankrail, How:rah 

1850. SHRI INDRAJIT GUPTA: Will 
the Miniser of COMMERCE be pleased 
to state: 

(a) the circumstances which 
prompted Government to take-over 
tlhe management of the National Co's 
jute mill at Sankrail, Howrah; 

(b) whether the newly appointed 
Chairman and members of the Board 
of Directors have any experience in 
running a jute mill; and 

(c) whether it is proposed to return 
the company's mill to , the former 
management after some time? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): 
(a) Management of. the National Co .• 
Calcutta was taken over by Govern-
ment because Government was s11tisfi. 
ed that the persons incharge of the 
Company had by diversion of funds 
brought about a situation which was 
likely to affect production in' the under-
taking and it was necessary to prevent 
such a situation. 

(b) 'The newly appointed manage,, 
ment has sufficient expertise in the 
r unning a jute mill. 

( c) No, Sir. 




